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E TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 15-JANUARY-2026 (THURSDAY)
_ BENCHWILLNOT

Assmt,

Year Remarks

Srl |Appeal Number

ITA

6364/MUM/2024 | 201011 | [D] ASHOKKUMAR KOTHARI (E-FILE)

ITA

3662/MUM/2025 | 201718 | [D] ANTARA TUSHAR MOTIWALA (E-FILE)

§ |
"?r

ITA
3753/MUM/2025

T
2017-18 | [A] ACCESS DIAMONDS PRIVATE LIMTIED 19 \-—Q,—G

ImA -

3914/MUM/2025 2017 | [D] ACCESS DIAMONDS PRIVATE LIMlTED (E-FILE)

ITA
4700/MUM/2025

fTA | 2008-09 _[A] AB. EXPORTS PRIVATE LIMITED (E-FILE) Q_o-1-2.C

4760/MUM/2025 |

IA | 201718 | (D] ASHOK KUMAR VALCHAND JAIN (E-FILE)

Prot_",'ff:o

5887/MUM/2025

co 201;?-1 8 .EL[ Al ASHOK KUMAR V]\LCHAND JAIN

321/MUM/2025 i 26

ITA

6000/MUM 2025 | 2013-14 | ID] ADITYA BIRLA FOUNDATION (E—FILE)

Proh%v

2;2:1 24

ITA :
6149/MUM/2025

,)
/
1
J
2017-18 | [A] ARCIL SBPS 001 I TRUST o '2 A cL| .o
-
/
R
,)
6
J

111

2015-16 [D] UNITED FASHION APPARELS PVT LTD (E-FILE)

' ws@:t Registrar
‘9} 4-.1::-2025,




ING PPELLATE T , MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 15-JANUARY-2026 (THURSDAY)

ITA 5410/MUM/2025

BENCHWILLNOTFUNCTION
Srl | Appeal Number Aﬁ:‘::‘ Assessee Name . Remarks
1 |1TA 6916/MUM/2024| 2016-2017 Fé&f‘&g?«?ls#é%fmm EDUCATIONAL FOUNDATION (E-FILIN;’ Aot1 10
2 |r7A 2852/MUM/2024| 202021 | [D] SUNPHARMA DISTRIBUTORS LIMITED (RECALLED MATTER) __J I15-0kame
3 |ITA 3375/MUM/2024] 2011-12 | [D] NAXNOVA TECHNOLOGIES PVT. LTD. (E-FILED) "\]
4 |ITA 3546/MUM/2024| 2012-13 |[D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED) / Aoy 40
5 |ITA3568/MUM/2024| 2013-14 |[D} NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED) 20-0}2426
6 |ITA 3612/MUM/2024| 2016-17 |[D] NAXNOVA TECHNOLOGIES PRIVATE LIMITE (E-FILED) l%
| 7 |ITA3628/MUM/2024| 2014-15 | [D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED)
8 |ITA 3816/MUM/2024| 2016-17 |[D] NAXNOVA TECHNOLOGIES PRIVATE LIMITED (E-FILED)
9 |TTA 5360/MUM/2025| 2008-09 | [A] BIRLA SHLOKA EDUTECHLTD ™ 7 -
10 |ITA 5361/MUM/2025| 2009-10 | [A] BIRLA SHLOKA EDUTECH LTD /
11 |mmA ssez/MUwzozs 2010-11 |[A] BIRLA SHLOKA EDUTECH LTD / Achy O
12 |ITA 5363/MUM/2025] 2011-12 |[A] BIRLA SHLOKA EDUTECH LTD . 2(-0f-222¢
13 |ITA 5364/MUM/2025) 2012-13 | [A] BIRLA SHLOK EDUTECH LIMITED
14 |ITA 5365/MUM/2025] 2013-14 |[A] BIRLA SHLOK EDUTECH LIMITED
15 |ITA 5366/MUM/2025| 2014-15 |[A] BIRLA SHLOK EDUTECH LIMITED__J
16 |ITA 5408/MUM/2025| 2016-17 |[A] BOMBAY MINERALS LIMITED (EFILE) Y Aply 4
17 |ITA 5409/MUM/2025| 2016-17 {[D] BOMBAY MINERALS LIMITED (E-FILE) 2202926
18 2018-19 | [A] BOMBAY MINERALS LIMITEO (E-FILE) __ | |

dh

nt Reglstran
4-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 15-JANUARY-2026 (THURSDAY)

BENCHWILLNOTFUNCTION
St | Appeal Number Ag:r:: . Assessee Name Remarks
1| 480 Nﬂﬁd /2025 | 2009-10 | [A] COMBINE DIAMONDS PRIVATE LIMITED (E-FILE) &~
2 | 4612 /hm,l 12025 | 201213 | [A] PARESH GOVINBHAL LUKHI (E-FILE) Adiouwned
3 | 346 IIJITJAM 2025 |20162017 [A] PERMESHWAR FASHION IMPEX PVT LTD (E-FILE) :;D
4| eo70 /J.E?a 12025 | 2020-21 | [D] CLARION COSMETICS PRIVATE LIMITED (E-FILE) 20l0il26
5| ¢171 /nma 12025 | 201819 | [D] PRADEEP PHULCHAND AGARWAL (E-FILE) |
6 | 6154 ”iml 12025 | 2017-18 | [A] PAREKH ORNAMENTS LLP £
7 | g185 /hﬂj‘?ﬂ 12025 | 2017-18 | [A] PAREKH ORNAMENTS LLP Adiomel
8 | er06 /M”U‘,:q 12025 | 201920 |[D] CHALET HOTELS LIMITED (E-FILE) | J,,@
9 |CO 361/MUM/2025| 2019-20 |[A] CHALET HOTELS LIMITED 22 prhae
10| o6 /r\ma 2025 | 2007 | [D] M/S OMKAR HEAVY ENGINEERING LIMITED (E-FILE) e | -

Ass

{On
nt Registrar
A4 [14-1an-2026




IN TAX APP MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 15-JANUARY-2026 (THURSDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number A?:'::' Assessee Name Remarks
) ITA 2018-19 | 1D] RELIANCE INDUSTRIAL INVESTMENTS AND HOLDINGS®
2398/MUM/2025 LIMITED (E-FILE)
ITA i [D] RELIANCE INDUSTRIAL INVESTMENTS AND HOLDINGS
2 | a390/MumMp2025 | 298920 | urtep (e-Fiie) / Ao!) -
ITA : [D] RELTANCE INDUSTRIAL INVESTMENTS AND HOLDING LI (E-
3| 4256/mumy025 | 202021 o e
ITA
4 | 5e20/Mum/2025 | 201718 [[A] DINESH JAWARATI PARIHAR 200126
ITA
5| s633/MUM/2025 2018-19 | [A] DINESH JAWARAJI PARTHAR
ITA
6 | se34/mum/2025 | 201920 |[A] DINESH JAWARAN PARIHAR _/
ITA
7 | 7230/MUM2025 | 201819 | [A] RAVINDER SINGH SETHI (E-FILE)
ITA ] ] \
8 1 2960 MUM/2025 | 2017 18 |[A] DIMPLE REALTORS PRIVATE LIMITED (E-FILE) A‘A}h ,
, ITA
9| 7270/MUM/2025 2026-27 | [A] ROTARY CLUB OF THANE WEST CHARITY TRUST (E-FILE) 4o
ITA
10| 2571/mum/2025 | 202627 | [A] ROTARY CLUB OF THANE WEST CHARITY TRUST (E-FILE) 2 1-01}- _Qg
1 ITA 2022-23 | [A] MUMBAT METROPOLITAN REGION DEVELOPMENT AUTHORITY
7274/MUM/2025 |- (E-FILE)
12 ITA 2022-23 | [A] MUMBAI METROPOLITAN REGION DEVELOPMENT AUTHORITY
7275/MUM/2025 (E-FILE) -
ITA :
13| yoy7mumj202s | 200415 | [A]MOHANLAL JAWANLAL SAKARIA (E-FILE} Ad M
ITA ] . A
14| 80/MUM/2025 20217-18 | [A] M C DAVAR HOLDINGS PRIVATE LIMITED (E-FILE) "
ITA _81!-
15| g mumy2025 | 2019-20 | [A] MAYUR BHARATBHAI POPAT (E-FILE) } 22-01-24
%J‘Issi Registrar
b 4

-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF E BENCH FOR 15-JANUARY-2026 (THURSDAY)

BENCHWILLNOTFUNCTION
-Srl { Appeal Number Aiz'::‘ Assessee Name Remarks
A TTA 201213 | [A] TELEMOBILE (INDIA) COMMUNICATIONS PRIVATE LIMITED- '
4551/MUM/2024 (E-FILE)
A
2 | soe/Mumyz024 | 201011 | [D] KNIGHT RIDERS SPORTS PV LTD (E-FILING)
ITA
3 | 3020/MUM2025 | 201718 | [A] HEERA SIDDHI HOMES LLP (E-FILE)
TTA " | TA] KELVIN AIR CONDITIONING AND VENTILATION SYSTEMS
4 | q483mumr202s | 22131 lovr o - Adjouvned
mA
51 4714 /MUM/2025 2013-14 | [A] HINDESA YARNS PVT LTD 40
" TIA | [A] KOHINOOR PLANET CONSTRUCTIONS PRIVATE LIMITED (E-
6 | seor/mum/a02s | 202324 derey 1ajot] 2€
; TTA 202223 | [A] TATA COMMUNICATIONS TRANSFORMATION SERVICES
5016/MUM/2025 | LIMITED (E-FILE) '
ITA ‘
8 | g107/MuMy2025 | 202223 | [D] TIKTOK ENTERPRISES (E-FILE)
9 |CO 369/MUM/2025] 2022-23 {[A] TIKTOK ENTERPRISES (E-FILE) .
A - -
10| g108/mumy2025 | 200910 | (D] HITESH SHANTILAL MEHTA (E-FILE)
ITA
11| g100/Mumy2025 | 2010-11 | [D] HITESH SHANTILAL MEHTA (E-FILE)
TTA
12| co00/MuMy2025 | 200708 | [D] HITESH SHANTILAL MEHTA (E-FILE)
TTA
13 | conaMumyaczs | 200304 | (D1 HITESH SHANTILAL MEHTA (E-FILE) ., |
ITA .
14 | 6207/MUMy2025 | 199697 | [D] HITESH SHANTILAL MEHTA (E-FILE) Actjourrned
15 |CO 349/MUM/2025| 1996-97 | [A] HIVESH SHANTILAL MEHTA 0
16 |CO 350/MUM/2025 2003-04 | [A] HITESH SHANTILAL MEHTA At lae
17 |CO 354/MUM/2025 2007-08 | [A] HITESH SHANTILAL MEHTA
18 |CO 356/MUM/2025| 2009-10 | [A] HITESH SHANTILAL MEHTA
19 |co 357/MUM/2025| 2010-11 | [A] HITESH SHANTILAL MEHTA
ITA ]
20 6203/MUM/2025 2014-15 | [D] K RAHEJA CORP PRIVATE LIMITED (E-FILE)
21 [ CO 15/MUM/2026| 2014-15 ([A] K RAHEJA CORP PRIVATE LIMITED
TTA
22 | gy37mumy20z5 | 2020-2021 | (D] KALA ESWARAN IYR (E-FILE) -

AsS

i%::’ Registrar
UG ' 14-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAL BENCHES

CAUSE LIST,OF F BENCH FOR 15-JANUARY-2026 (THURSDAY)

{  BENCHWILLNOTFUNCTION

Assmt.

Sd Apbeal Number Year | - Assesséea ﬂame Remarks
1 | rradzmumi2024 | 1993-04 I!:S_]E ggon H. MEHTA (LEGAL HEIR OF l.ATE HARSHAD S. MEHTA) (.E-_]
2 | T o7smum2024 | 199394 FEEDI]RLATE SH. HARSHAD MEHTA (THROUGH LEGAL SMT. JYOTI MEHTA)
3 |ITA 2605/MUM/2025 2015-16 | [A] JAYASHREE MUKUND MARATHE (E-FILE) Adyouvred 10
4 1ITA 4637/MUM/2025 2020-21 ,[A] MR, VIKKI MUKUNDRAIL AJMERA (E-FILE) &LT\Q\ o5
5 |ITA 5065/MUM/2025] 2012-13 | BA] VASU IMPEX
6 |ITA 5120/MUM/2025 NA [A] FAIZ-E-GARIB NAWAZ TRUST (E-FILE)
7 |TTAS121/MUM/2025|  NA | [A] FAIZ-E-GARIB NAWAZ TRUST (E-FILE)
‘B |TTA 5844/MUM/2025| 2016-17 | [A] JAGRUTI KIRTI SHAH .
9 |[TA6125/MUM/2025] 2016 | D) JAGRUTI KIRTI SHAH (E-FILE)
10 (ITA 6015/MUM/2025{AAQFS6338H| [D] SANGHVI DHANRUPII DEVAJI & CO. (E-FILE)
11 |ITA 6102/MUM/2025| 2021-22 IA] VIKAS VAISHNAV HUF (E-FILE) . — '
12 |1TA 6139/MUM/2025| 2015 | [D] VISAGAR POLYTEX LIMITED (E-FILE)
13 |TTA 6135/MUM/2025 2016 [D] VISAGAR POLYTEX LIMETED (E-FILE)
14 (ITA 6156/MUM/2025] 2017 | [D] VISAGAR POLYTEX LIMITED (E-FILE) eckiaumed
| 15 | TA 6157/MUM/2025| 2018 | [D] VISAGAR POLYTEX LIMITED (E-FILE) 2.0\_th! g .
16 | CO385/MUM/2025 | 2016 | [A] VISAGAR POLYTEX LIMITED ,
17 | cO384/MUM/2025 | 2015 | [A] VISAGAR POLYTEX LIMITED
18 | €O 387/MuM/2025 | 2018 .[;A] VISAGAR POLYTEX LIMITED
19 | CO386/MUM/2025 | 2017 | [A} VISAGAR POLYTEX LIMITED ’
20 |ITA 7537/MUM/2025| 2017-18 | [A] JET SPEED REALTORS
21 |ITA 6176/MUM/2025} 2010-11 | [A] JITESH PRAKASHCHANDRA JADAV

)

nt Registm:J
14-Jan-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF G BENCH FOR MM(EQ&S_A_M
- BENCHWILLNOTFUNCTION
S | Appeal Number Az:‘:' Assessee Name Remarks
1| 4057 /MTL‘:,‘ /2018 | 201213 | [A] GRASIM INDUSTRIES LTD -
2 | 4563 /MTJ?« /2018 | 204213 | [D] GRASIM INDUSTRIES LTD . |
3 | oo4 IP{lrJ?'l /2018 | 291314 |14 GRaSIM INDUSTRIES LTD T
3 . ,JB:,‘ /2018 | 201415 | [A] GRASIM INDUSTRIES LTD ' | \qjo 12024
5 | sa05 ,Mrlrj‘:l 12018 | 201314 | [D] GRASIM INDUSTRIES LTD '
6 | ca0s INIIB:N 2018 2014-15 | [D] GRASIM INDUSTRIES LTD B
7| y7samomy0zs | 201011 |[A] SPARK GEMS | 0
8 | s /Nm 12025 | 201112 |[A] SPARK GeMS - | |L pd;- to
9 | 5eq /»{{1?4 /2025 | 2012:13 | [A] SPARK GEMS | 2.0+ 6Y20pL
10 3100 ﬁjml /o025 | 201314 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED ) |
11| 3141 /JB:‘ /2025 | 2014-15 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED
12| 31 42MuMy2025 | 201516 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED LTD
13| 5143 /]\fm‘ /2025 | 201617 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED
14] 210 /JL‘:‘ /2005 | 2017-18 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED
135 3145 /MIE‘;,I /2025 | 2018-19 | [A] SUPERWAYS ENTERPIRSES PRIVATE LIMITED i
16 3146 /]\m“ 2025 | 201920 { [4] SUPERWAYS ENTERPIRSES PRIVATE LIMITED g\*;\.m
17 A3972]MIEJ?4 /2025 | 201319 | [D] SUPERWAYS ENTERPRISES PRIVATE LIMITED (E1LE) 1
18| 497 /h}I-{J?’I /2025 | 201415 | [D] SUPERWAYS ENTERPRISES PRIVATE LIMITED (E-FILE)
19| 206 IN{ITJ?‘I /2025 | 201516 | (D] SUPERWAYS ENTERPRISES PRIVATE LIMITED (E-FILE)
20| 5 ,NI“TJ‘:,l /2025 | 201617 | [D] SUPERWAYS ENTERPRISES PRIVATE LIMITED (E-FILE)
21 | 3903 /vazozs 2017-18 | {D] SUPERWAYS ENTERPRISES PRIVATE LIMITED (E-FILE)
2| 407 /nﬂj:a /2025 | 201819 | [D] SUPERWAYS ENTERPRISES PRIVATE LIMITED (E-FILE)
D
A.«:a:; Reglstrar
14-7an-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 15-JANUARY-2026 (THURSDAY)

- BENCHWILLNOTFUNCTION
Sl | Appeal Number A::r::' Assessee Name Remarks
ITA ' < .
1| s IMUM/2017 2012-13 | [A] THE INDIAN.HOTELS COMPANY LTD (SG) Adioun e&
TA ] |
2 | 2454 /MUM/2018 2014-15 | [A] THE INDIAN HOTELS COMPANY LIMITED (SG) o
ITA ‘
3 1123/MUM/2022 2017-18 | {A] THE INDIAN HOTELS COMPANY LIMITED (5G) Q.D' ot lQ-G
ITA
4 | 1250/MUMp2021 2016-17 |[A] THE INDIAN HOTELS CO, LTD. {SG)
‘ ITA
5 | 2290/MUM/2022 2018-19 | [A] THE INDIAN HOTELS COMPANY LIMITED {SG)
' ITA .
6 1 8o6/MUM /2023 2019-20 | [A] THE INDIAN HOTELS COMPANY LIMITED (SG) a—
ITA
7 | 1989/MuM/2016 | 2011712 | [A] INLAYS INDIA P. LTD < Adlourned
ITA ~
8 | 1a15 IMUM/2016 2011-12 | [D] INLAYS INDIA P. LTD 'tn
ITA - _
9 | 554 /MUM/2022 2017-18 | [A] SONY PICTURES FILMS INDIA PRIVATE LIMITED o1 Wiles
: ITA :
10| 5418 IMUM/2022 2017-2018 | [A] M/S TATA AUTOCOMP SYSTEMS LIMITED
ITA
11 2419 IMUM /2022 2018-19 | [A] M/S TATA AUTOCOMP SYSTEMS LIMITED «—
TA [A] TELEPERFORMANCE GLOBAI, BUSINESS PRIVATE LTD, <
12| capa /MUM/2024 2021-22 |SUCCESSOR TO TELEPERFORMANCE GLOBAL SERVICES PVT LTD
(E-FILING) A“-’HM_
ITA [A] TKIL INDUSTRIES PRIVATE LIMITED (FORMERLY KNOWN &S
13} .. 2021-22 [THYSSENKRUPP INDUSTRIES INDIA PRIVATE LIMITED) (E-
6777/MUM/2024 FILING) “to
ITA
14| 3408/MUM/2025 | 201415 | [A] VIKRAM SURESHBHAI SHETH ((E-FILE-SMC)) < | oot 20
Assis Registrar

8 _-14-7an-2026
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF I BENCH FOR 15-JANUARY-2026 (THURSDAY)
BENCHWILLNOTFUNCTION

Sl | Appeal Number Afe';:_t' Assessee Nam'e Remarks

1 BZGGIMTJ?»I/ZOIB. 12006-07 | [A] MAHESH TIKAMDAS THARANI j Adiouwmed 10

2. 3267/55%2018 2007-08 | [A] MAHESH TIKAMDAS THARANI . . : bilog

3 294611,,1‘3;‘4/2022 2010-2011 | [A] GLOBAL HOSPITALITY LICENSING SARL (ROCA) <«

4| ou7 Ipﬁl /2022 |2013-2014| [A] GLOBAL HOSPITALITY LICENSING SARL Adjoumed

5 2948/]{{,?4/2022 2014-2015 | [A] GLOBAL HOSPITALITY LICENSING SARL u,w

6 | 2049/MUM/2022 | 20162017 | [A] GLOBAL HOSPITALITY LICENSING SARL 20lo1 126

7 | 395 WIIL‘; /2023 | 202021 | [A] DBS BANK LTD (ROCA)

8 472715{&/2023 2021-2022 | [A] DBS BANK LTD (E-FILED)

9 4310[1‘};{,?4/2023 2021-22 | [A] SLACK TECHNOLOGIES LIMITED “ Adigurmed

10 4795 /]\:{J?VI /2023 2021-22 | [A] GLAXOSMITKLINE PTE. LTD ((ROCA)) ib

11 1829/%?4/2025 2022-23 | [A] TECH DATA (SINGAPORE) PTE LIMITED (E-FILE ROCA) o1l ot 12¢

12| cos3 /I\}I-{J?»I/ZOZS 2023-24 |[A] BDA PARTNERS LIMITED - | |
Assi Registrar
8D -14-Jan-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH

CAUSE LIST OF ] BENCH FOR 15-JANUARY-2026 (THURSDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number Ai:':: " Assessee Name Remarks
1 | 481/MIJG/2013 2008-09 | [A] ZENSAR TECHNOLOGIES LTD 7
2 | CO 67/MUM/2014| 2009-10 [A] ZENSR TECHNOLOGIES LTD ('f
3 | Leosmumy2014 | 200910 | [A] ZENSAR TECHNOLOGIES LTD /
4 | so16/MM/2015 | 2010-11 | [A] ZENSAR TECHNOLOGIES LTD f
5 | 5957 /p}m' /2015 | 201011 | [D] ZENSAR TECHNOLOGIES LTD M‘m o b
6 | 1504 /dﬂﬁ /2024 | 201617 | [A] ULTRATECH CEMENT LIMITED ((ROCA) 20loil2¢
7 | 1060 ,,,{3,‘“ 12024 | 201617 | [D] ULTRATECH CEMENT LIMITED ((ROCA))
8 | 370 /J{J‘:d /2024 | 2020-21 | [A] OERLIKON TEXTILE INDIA PRIVATE LIMITED
9 | sgas /J{Jﬁ /2024 | 202122 | [A] OERLIKON TEXTILE INDIA PRIVATE LIMITED -
10 | 4506 /J{J?w /2024 | 2020-21 | [A] RESTAURANT BRANDS ASIA LIMITED ((ROCA)) 5
11| gp63 /J{& 12024 | 202122 |[A] ORTHO CLINICAL DIAGNOSTICS INDIA PVT LTD ((ROCA) p
2 ong /NI“TJ‘;‘“ /2024 | 2020-21 | [A] OGD SERVICES HOLDING LIMITED Ay wed b
13| 40, /N{{Jﬁ 12024 | 202021 | [A) ROCHE PRODUCTS (INDIA) PRIVATE LIMITED (E-FILE) 2dol2é
14| 4ogs /Mrlr& 12004 | 2020°21 | [A] MARICO LTD
15 6087/@?4/2024 2021-2022 | [A] WAN HAI LINES (INDIA) PRIVATE LIMITED (E-FILING)
16 | csre /J;{J‘;‘w 12024 |AY 2021-22| [A] PUINTOLA TOLLWAY PRIVATE LIMITED (E-FILE)
17| 03 /@‘?w 12024 | 2021-22 | [A] PWW DISTRIBUTION INDIA PRIVATE LIMITED (E-FILING)
18| o7 ™ e | 20212 ™ Iaa(gasn INGIA INSURANCE BROKERS PRIVATE LIMITED (E-
Assi; tkegistrar

4-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 15-JANUARY-2026 (THURSDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number A:::‘:’ Assessee Name Remarks
R mla%zozs 12011-12 | [A] MR. INDRAJIT MAHENDRA KHONA 9
2| sazymompa0as | 2009-10 | [A] VAIBHAY DWARKANATH WAREKAR (E-FILE) _ Lf Odiourned
3 | sss/Mumzozs | 201213 | [A] MR. DHIREN PRADIP SADIWALA I :h)
4 | sg74 /J{,?,l j2025 | 201314 | [A] WANDEL GLOBAL SERVICES LIMITED (E-FILE) l \alol |Q_ <
5| 6104 /hmvzozs 2012-13 | [A] REGUS SOUTH MUMBAT BUSINESS CENTRE PVT. LTD. (E-FILE) J
6! ssi SINII.lrJ,AM 12025 | 201617 | [A] SANJAY ASHOK JAIN (E-FILE) | 7]
7| esas /M”U‘:,l 025 | 20213 |1A] RAJENDRA P SHAH | N Dissrned
8| 530 /%%2025 2017-18 | [A] SHAKTI SALES COOPORATION (E-FILE) ) I
9 | yaramipyaozs | 201112 |(A] SUMANGAL SHARES & SECURITIES PRIVATE LIMITED (E1LE) | |2 9] 31\ 24
10 ITA 2012-13 | [A] SUMANGAL SHARES & SECURTTIES PRIVATE LIMITED (E-FILE) |

7273/MUM/2025

Assistant Reglstran

O

! 14-Jan-2026(



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,

CONSOLIDATION PETITIONS,

SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS

AND PRONOUNCEMENTS

FOR 15-JANUARY-2026 (THURSDAY)

BEFORE SMT. BEENA PILLAI, JUDICIAL MEMBER
AND SHRI JAGADISH, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2,30 PM
sl Appeal Number A\ise:‘} Assessee . M cuwrnepl o Bench [Remarks
1 | ma | 3680 | MUM] 2017 201110' [A] STATE BANK OF INDIA (2010-11) | 02_4_07__, 1028 G |2010-11
2 | A |3882| MUM| 2017 22110“ [D} STATE BANK OF INDIA (2010-11) G |201011

Registrar

-Jan-2026



